CENTRAL ADMINISTRATIVE TRIBUNAL ’ .
CALCUTTA BENCH

. No.0.A.231/1996
"¢ M.A.307/1996
' - Date of Order:13.08.2004
PRESENT : HON’BLE MR. S.K. HAJRA, ADMINISTRATIVE MEMBER
: HON’BLE MR. K.V. SACHIDANANDAN, JUDICIAL MEMBER
BUDDHADEV KUNDU
VS,

UNION OF INDIA AND ORS.

‘ For the Applicant :_  :Mr. R. N. Das, Counsel
: ‘Ms. S. BanerJee, Counsel F
For the Respondents : . Mr. P.K. Arora, Counsel :

ORDER
MR.S.K. HAJRA,AM: .

It has been brought te our notice by Mr. R.N.Das, 1d. counsel

for the applicant that an error has crept ih.the ‘first paragraph Jof -
the order dated 28.7.2004 in 0.A. No.231 of 1996 & M.A. No.307 of

~

1996. Mr. P.K.Arore, counsel for the respondents is also present. - -

\2.  On cons1derat10n of thls fact it is.. ordered that the flﬁst
paragraph of the aforesaid order will read as follows:- :

- !

s - "The applicant filed this 0.A. challenging the selectioh'iof

Group-B Technical Staff of Ciyil'Engiheering Department (Annexure-L) . R

‘ | . o

. 3. This order shall be effective from the date of passing the

original order dated 28.7.2004.
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